
High Court of Jsnmut and Ksshnir at Srinogar.

Order
oot'd' l/ 6 / L'/ 7No: VS /

Sanction'is hereby accorcled to the udditionol qlloiment of funds in

fovour of thefollowing Courts, under Mujor Hesd 2014-Adnt. Of Justice, Sub

Hesd 0488-D&S Judges, under wrrious obiect heads during the current

finoncial yeur 2017-18 os per detoil given belo'ru:-

BJ'Order.

Copy 1s 111s.-

l-2 Pr. D&S Judge, Jammu./lroortclr
3-4 C.J.M, Poonch/ Leh,
5-6 - Sub Judge, Ranmagar./Iliibelutro.
7-8. M.urtsiff,Tongmorg./Sombo.
9. 3"t. A(tdl. Munsffi Srinagur.

Rs, In lacs,

S'.No Nsme of the court POL T.E. 2071-
P&ORB
rNPS)

O,E Salary Furniture
&
furnisltirts

t. Pr. D&S Judge, Jamntu. 1.50 0.30
) Pr. D&S Judge, Poonclr. 0.70

3. C.J.M. Poortclr. 0.1s 0.20 0.15

4 C.J.M. Leh. 0.30

5. Sub Judse, Rantnagar. 0.15 0.40 0.10 1s.00

6. Sub ludse, Biibehara, 0.10 0.r0 0.44 0.10
7 Munsiff, Tortgnmrg. 0.40 0.15 3.206 ( Pay

orreor of P/Ss.
1.00

I Munsiff, Samba. 0.30 0.10

9 3'0. Addl. Munsffi
Srinagar.

0.60

,rilTirfr, ,torrrls}'U'

Dornd, !li,/)-*/?* At

12-16. Try Of/icer,
.... For inf, and n/a

17 . Orderfile.

b/b* lg /A


